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1. The second entry in Column | to item 4 in the Table of clause 4 shall be
substituted as follows:— “(B)Field Assistant/Insect Collector”

2. In the “Note” in Column (3) to the second entry in Column (1) of item 4
mn the Table of clause 4, the words and symbols “with Multi Purpose Workers
Training/Health Inspector Course/Sanitary Inspector Course ” shall be deleted and
in “Note” add the following;

“The Employees promoted as field assistant/insect collector based on the
above provisions shall undergo multi purpose workers Training immediately”.
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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Tenth Session
BULLETIN—PART I
(Brief Record of Proceedings)
Wednesday, March 14, 2018
No. 114
The Assembly met at 830 a.m. with Mr. Speaker in the Chair.

Questions:

Four questions in the list of questions posted for the day were answered
orally.

Adjournment Motion;

After hearing the Minister for Agriculture, the Speaker withheld consent to
the moving of an adjournment motion given notice of by Shri K. M. Mani £—
regarding the reported difficulties faced by the farmers due to the indisSdg®
policies of Central and State Governments drought and fall in price of cash crops.

In protest against the attitude of the Government in this matter the Members
belonging to the opposition staged a walk out.

Calling Attention:

(I} Shri K. Dasan called the attention of the Minister for Fisheries, Harbour
Engineering and Cashew Industry to the necessity to solve the crisis faced
in the rehabilitation of victims of Ockhi disaster, due to non-allocation of
sufficient fund by the Central Government. The Minister made a statement
thereto,

(2) Shri Parakkal Abdulla called the attention of the Minister for Labour and
Excise to the necessity to enact law for prohibiting 'Nokkukooli' in the
State. The Minister made a statement thereto.
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Matters raised under Rule 304-

The matters raised under Rule 304 are listed below:
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The Ministers concerned made staterents on the respective subjects.
Amendment to Rule;

Shri C. Mammutty moved amendments No. I, 2 and 3 and
Shri P. K. Basheer moved amendment No. 4 to the Kerala Public Health
Subordinate Service Special Rules, 2017 (G.O.(P) No.76/2017/H&FWD dated
12-12-2017 (S.R.O.N0.805/2017). Smt. K. K. Shailaja Teacher, Minister for
Health And Social Justice replied to the points raised during the discussion. The
following amendments 2 and 3 moved were accepted:

(1) The second entry in Column 1 to item 4 in the Table of clause 4 shall be
substituted as follows:—"(B)Field Assistant/Insect Collector”

(2) In the “Note” in Column (3) to the second entry in Column (1) of item
4 in the Table of clause4, the words and symbols “with Multi Purpose Workers
Training/Health Inspector Course/Sanitary Inspector Course” shall be deleted and
in “Note” add the following:

“The Employees promoted as field assistant/insect collector based on the
above provisions shall undergo multi purpose workers Training immediately”.
Homage:

The House paid homage to Stephen Hwaking, the renowned Physicist and
Cosmologist on his demise.
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Financial Business:

Discussion and Voting on Demands for Grants in the Budget for the financial

year 2018-2019.

Shri G. Sudhakaran, Minister for Public Works and Registration moved
Demand No. XV-Public Works and Shri Ramachandran Kadannappalli, Minister
for Ports, Museurd and Archaeology moved Demand No. XL-Ports for the
amounts shown against them under column No. 5 in the list of Demands for
Grants respectively,

The Minister for Finance and Coir laid on the table statements under Rule
236 (3) with regard to these Demands.

The cut motion nos. 1, 12, 14, 20, 24, 25 and 30 in the lisi of cut motions
for Demand No.XV and the cut motion nos. 5, 8 10, and 20 in the list of cut
motions for Demand No. XL were moved.

The following Members took part in the discussion:
Shri K. Suresh Kurup
Shri Adoor Prakash
Shri E. T. Taison Master
Shri N. A. Nellikkunnu
Shri C. K. Nanu
shri P, C. George
Shri N. Vijayan Pillai
Shri V. K. C. Mammed Koya
Shri Mons Joseph
Shri M. Mukesh
Shri M. Vincent
Shri A, M. Aniff




Sart Murali Perunelly
Shri K. N. A. Khader
Smt E. S. Bijimol

Shri K. V. Abdul Khader
Shri Shafi Parambil

Shri G. Sudhakaran, Minister for Public Works and Registration and
Shri Ramachandran Kadannappalli, Minister for Ports, Museums and Archaeology
replied to the points raised during the discussion. The cut motions were declared
lost. Then the Demand No. XV, and XL were put to voie and passed,

The House adjoumed at 4.19 p.m. to meet again at 8.30 am on Wednesday,
March 15, 2018.

V. K. BABU PRAKASH,
Secretary.




